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tor various reasons such as poor per-
formation , integrity etc~ Information 
in regard to tn:e names a persons 
whose appointments have been termi-
nated in the last six months is being 
collected from · the various administra-
tive Ministries/Departments and will 
·be pleased on the Table of the House. 

Incentives to. textile Mills not to a.ffect 
intere t of textile workersl 

4479. SHRI NIREN GHOSH : Will 
the Minister of COMMERCE be 
pleased to state: 

(a) whether in planning to give 
certain incentives to textile 
llUlls for gearing up the pace fa 
modernisation through duty free 
import of broad-width lOoms and 
sophisticated machinery, whether 
Government are safeguarding the 
interest of the textile workers in the 
shape of non-retrenchment, non-
lay .. off-non-lock-out closures etc.; 

(b) if so, the details of the said 
plan; and 

( ) if not the reasons for the same? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRIMATI ;RAlVI DULARI SINHA): 

(a) to (c). Duty free imports of looms 
Or sophisticated machinery is allOWed 
for units being ste up under the 100 
per cent export oriented project/ 
Free Trade Zone. There is no other 
proposal for allowing duty free import 
-of such looms. Presently, for units 
not covered under 100 per cent ex-
port oriented project/Free Trade 
Zone, imports of sophisticated looms 
are being sllowed only for replace-
ment purposes. Govenunent have no 
r . ports 0 workers beingJ rendered un-
mployed due to such modemisatic;ln. 

However, rationalisation of labOUr 
force is to Pe mutually negotiated 
b tween labour and management. 

Leprosy Paticut haunting place of 
pilgrimage 

4480. SHRI NARASING SURYA,-
W ANSI : Will the Minister of TOU-
RISM AND CIVIL A VlATION be 
ple'ased to state: 

(a) whether Government are aware 
of a large number of leprosy p tients 
haunting the places of pilgrimage and 
other tourist attractions thereby cau. 
sing harassment to the visitors; and 

(b) how do Government propose to 
take remedial measurQs? 

THE MINISTER OF STATE OF 
THE MINISTRY OF TOURISM AND 
CIVIL A VIA TION (SHRI KHUR-
SHEED ALAM KHAN): (a) Yes, Sir. 

(b) As this is the responsibility of 
the state Governments, their atten-
tion io this problem is drawn from 
time to time. 
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